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                       RECORD OF PROCEEDINGS

Criminal Appeal  No(s).  37-38/2024

ARJUN                                              Appellant(s)

                                VERSUS

STATE OF U.P.                                      Respondent(s)

IA No. 98350/2023 - EXEMPTION FROM FILING O.T.
IA No. 183435/2025 - EXEMPTION FROM FILING O.T.
IA No. 183434/2025 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 
Date : 18-03-2026 This matter was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE M.M. SUNDRESH
         HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Appellant(s)   Mr. Rohit Amit Sthalekar, AOR                   
                   
For Respondent(s)  Mr. Abhishek Saket, Adv.
                   Mr. Sudeep Kumar, AOR
                   Ms. Manisha, Adv.
                   Ms. Rupali, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

On both calls, there is no representation.

Adverse orders are deferred. 

List the matters tomorrow i.e. on 19.03.2026.

(SWETA BALODI)                                  (POONAM VAID)
ASTT. REGISTRAR-cum-PS                        ASSISTANT  REGISTRAR
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